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® AGRI-TECH START-UP
DeHaat looks to focus on smallholder

farmers, expand pan-India footprint

SANDIP DAS
New Delhi, January 17

INABID to expandits outreach
among farmers with small
holdings, DeHaat, a technol-
ogy-based start-up that cur-
rently provides services from
seed to marKkets to farmers in
the eastern and central
regions, aims at expanding its
presence across the southern
and western parts of the coun-
tryin the next oneyear.

According to Shashank
Kumar, co-founder & CEO of
DeHaat,the companyhasestab-
lished linkages with around 7
lakh smallholder farmers in
Bihar, JTharkhand, West Bengal,
Odisha, Uttar  Pradesh,
Rajasthanand Madhya Pradesh
through its 4,000 Dehaat cen-
tres,which are run via the fran-
chise model.

“Inthe next one year,we will
expand our network amongst
farmers of Chhattisgarh, Telan-
gana,Andhra Pradesh and Kar-
nataka,” Kumar told FE. The
company hasbeen focussingon
providing a range of services,
referred to as Beejse Baazar Tak,
tosmallholder farmers.

DeHaat centres aggregates
over 30 agricultural crops —
cereals, fruits and vegetables —
from farmers on their network
and directly supplies it to more
than 600 bulkbuyers,including
retail chains,e-commerce play-
ers, FMCG giants and food
processors.As per state-specific
requirement, the company has
taken trading licences in agri-
cultural produce market com-
mittee (APMC) markets; it also
provides access to financial ser-
vices to farmers.

Farmers linked to DeHaat

Chennai’s Wabag secures
$100-m order in UAE

CHENNAI-HEADQUAR-

TERED pure-play water
technology firm VA Tech
Wabag has secured an order

contractor for the project.
Utico FZC is building the

desalination plant and will

operateitoveraperiod of 35

i
:. e
._"'" |"'~
¥ <L | .
!- li i e |' “:':I' 1*.|! L -I'.'\."' ¢

have access to more than 3,000
agriculturalinputssuchasseed,
fertilisers and pesticides,along
with an artificial intelligence
(AI)-based customised crop
advisory on pest and disease
management, delivered via a
mobileapp and call centres.

The company currentlyfacil-
itates transactions of
%¥150-160croreeachmonthon
its platform.

“Farmers savearound 8%to
129% of cost of seed, pesticides
and fertiliser when they pur-
chase through Dehaat plat-
form,” Kumar said. He said that

DeHaatalsoensure farmerscan
buy quality agricultural inputs
near their farms, thus saving on
transportation.

The company does not
charge for the satellite-based
crop advisory from the farmers.
On Friday, DeHaat announced
theacquisition of Maharashtra-
based B2Bagri-input marketing
start-up Helicrofter,which has
more than 2,000 retailers and
30sellers.

DeHaat had raised § 115
million in October 2021 from
investors led by Sofina and
Lightrock. It also recently
acquired another start-up, Far-
mGuide, which helped it inte-
grate satellite-based crop advi-
sory solutions to farmers.
DeHaat is also supported by
investors such as Prosus Ven-
tures,Sequoia Capital India, RTP
Global, FMO and Omnivore.

Tata Power commissions
100 MW of solar
plants in Uttar Pradesh

FE BUREAU
New Delhi, January 17

TATAPOWER SAID on Monday
that its subsidiary, Tata Power
Renewable Energy,has commis-
sioned 100 megawatt of solar
projects in Uttar Pradesh. As
much as 50 MW of plants have
beenbuiltin Prayagraj,whilethe
remaining capacityhasbeenset
up in Banda. The plants are
expected togenerateover221.3
million units of powerayear.

“The commissioning of
solar PV projects in Uttar
Pradesh’s Prayagrajand Banda
has strengthened our position
as aleading renewable energy
company,and wewill continue
to contribute to the country’s
sustainable energy growth,”
Tata Power CEO & MD Prav-eer
Sinha said.

Tata Power currently has a
solar portfolio of 2,123 MW

Tata Power currently has
a solar portfolio of
2,123 MW across the
country and its wind
power capacity stands
at 932 MW

across the country and its wind
power capacity stands at 932
MW. It also has 1,854 MW of
renewable energy capacity
under implementation.

The company aims to
increase the share of green
energy in its power generation
portfolio to 80% by FY30, up
from the current level of 31%.
In August, the company quoted
thelowest tariff of ¥2.14/unitin
theauction conducted by state-
run Rewa Ultra Mega Solar for
building 330 MW solar capacity
in Madhya Pradesh.

Diesel project: L&T dispatches critical reactors to US ahead of schedule

LARSEN & TOUBRO (L&T) on
Monday said that its heavy
engineering arm has flagged
off five critical renewable
diesel reactors to North Amer-
ica’s largest renewable diesel
producer, Diamond Green

Diesel (DGD), twoweeks ahead
of the contractual delivery
date.DGD is a joint venture of
Darling Ingredients Inc and
Valero Energy Corporation in
Texas, USA.

The engineering and con-

struction conglomerateis exe-
cuting additional three such
greendiesel projects forthe US
and European clients at L&T’s
fully integrated, digitally-
enabled heavy engineering
complex located at Hazira in

Gujarat, the company saidina
statement.

The reactors manufactured
by L&T will process biomass
(recycled animal fats,used cook-
ing oil and inedible corn oil) to
make green diesel. PTI

'‘Dec hiring activity up 2% sequentially’

HIRING ACTIVITY |IN
December 2021 showed a
marginal growth of 2% com-
pared tothe previous month,
mainly on positive demand
in retail and agro-based
industries, saysareport.
December 2021 saw a
monthlyrise of 2% in hiring
activity compared tothe pre-
vious month as retail and
agro-based industries wit-
nessed a positive incline of
129%o, on account of multi-
channelapproaches, techno-
logicaladoptionand govern-
mentinitiatives,accordingto
the Monster Employment

Index, a report by
Monster.com, a Quess com-
pany. But demand for talent
surged 129% year-on-year in
December 2021, compared
to the same month in 2020,
showcasing an optimistic
recovery cycle at the close of
theyear, the report added.
The report showed that
month-on-month, the
demand for roles in health-
carewitnessed a surge of 6%
on account of rising Covid
cases in India, while roles in
HR & admin (5%) and
finance &accounts(4%)also
saw an uptick. —PTI

OSBI

CMP & SCF Department, State Bank of India,
Global IT-Centre, Sec-11. CED Belapur, Mavi Mumbai-400 614

CORRIGENDUM

Procurement of two offsite SAP professionals who will develop SAP
utility in their own environment, for 3 years

Flease refer to the RFP NO, FY:2021-22/RFF/708 Dated 13.08.2021. In this
regard Corrigendum dated 14.01.2022 is avallable under "Procurement
Mews' at https:/www.sbi.co.in and e-Procurement agency portal
https: fetender.sbl. Revised Last date and time of Bid Submission- upto
2.00PMon 28.01.2022.
Place: Mawi Mumibal
Date: 14.01.2022

CMP & 5CF Department

OSBI

Core Banking Technical Operations Departrrent, State Bank of India,
Global IT Centre, Sector-11, CBD Belapur, Mavi Murmbai - 400814

NOTICE INVITING TENDER

RFF WCr SBUAGITCA Core Banling-Tech Operation2021/2022/822  DATED: 1501.2022
Bids are inwited by State Bank of India from the eligible bidders for
Procurement of Videowall processor, Pro-controd processar, touch panel
and procurement of AMC, FMS5 for operation and maintenance of video
walls and other related equipment installed at GITC CED Belapur. For
details, please visit ‘Procurement Mews' at hitps:fwww.sbi.co.in and
e=-PFrocurement agency portal hittps: fetender.sbi/SB1/

Commencament of download of RFP: From 18.01,.2022.
Last date and time for submission of bids: 08,02, 202 2 up to 14:00 hrs,
DGM [CB - Tech Operations)

OSBI

Enterprise Integration Services, State Bank of India
Global IT-Centre, Sec-11. CBD Belapur, Mavi Mumbai - 400614

CORRIGENDUM

PROCUREMENT, INSTALLATION, COMMISSIONING AND
MAINTEMAMCE OF STORAGE

Please refer to the RFPF NO. SBI/GITC/Enterprise Integration
Services/2021/20227816 Dated 27.12.2021. In this regard Corrigendurm
dated 17.01.2022 is available under "Procurement Mews' at
https:/fwww.shi.co.in and e-Procureament agency portal
https:/fetender.sbi/SBI/
Place: Mavi Murmbai
Date: 17.01.2022

worth about $100 million,
for engineering and pro-
curement activities, for the
Hassyan sea-water reverse
osmosis plant in the UAE.
The order was secured
from Green EPC,a Utico FZC
subsidiary, the prime EPC

years under the indepen-
dent water producer model,
wherein the Dubai Electric-
ity and Water Authority will
off-take 100% of the water.

Theplantisplannedtobe
commissioned in phases by
March 2024. FE BUREAU

German Auto component company ZF launches CV solutions division

GERMAN AUTO COMPO- solutions division. This suppliers globally. growth market for ZF.

NENT company ZF on Mon- makes ZF Commercial Vehi- This change will also be PKaniappanwill be head-
dayannouncedthestartofits cle Solutions among the reflected in India,whichhas ingthe CVSbusinessinIndia.
new commercial vehicle (CV)  largest commercial vehicle been identified as a key FE BUREAU

MEHAI TECHNOLOGY LIMITED

Registered Office: B-40, Sudarshanpura Industrial Area (extension), Jaipur-302006, Rajasthan India
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SMARTLINKHOLDINGSLIMITED

CIM: LET100GA1393PLC0M 31
Registered Office: L-7, Vema Industrial Estate, Verna, Salcate, Goa 403722
Tel: 0832-2335400 Fax: 0832-276X345; Email: Company.Secretany @smarllinkholdings, com
Websgite: www smartinkholdings.com

ANNOUNCEMENT OF RESULTS OF POSTAL BALLOT
Pursuant to the provisions of Sections 108 and 110 of the Companies Act, 2013 (the "Act”),

read with Companies (Management and Administration) Rules, 2014 (the "Rules™), Secratarial
Standards on General Meetings, Regulation 47 of (Listing Obligations and Disclosure

Corporate Identification Number (CIN): L74110RJ2013PLC066946
Tel: 0141-2212101; Email: mehai.technology@gmail.com ; Website: www.mehaitech.co.in

Deputy General Manager
Enterprise Integration Services

E-Auction Notice
FOR SALE OF ASSET OF LOTUS SHOPPING CENTRES PVT. LTD.

referred to as “Target Company”) in relation to the Open Offer (“Offer”) made by Dynamic Services & Security Limited
(hereinafter referred to as “Acquirer”), to the public shareholders of the Target Company under Regulation 3(1) and
4 of Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as
amended (hereinafter referred to as “SEBI SAST Regulations”)

[17thTanuary, 2022
Mehai Technology Limited

{IN LIQUIDATION), Under IBC, 2016

Sale of Azselis) and Properties owned by Lolus Shopping Centres Pyt Lid, (In
Liquidation} forming part of the Liguidation Estabe formed by the Liquidaior, appoinied by
the Hon'ble NCLT, {Bengaluru) Order dated 18 June 2018,

Date
Name of the Target Company

Requirements) Regulations, 2015 (“Listing Regulations"), General Circular No. 14/2020 dated TDeta“tSCOf the Offer pertaining to Ehis gﬁ?rl isdl?"—i(’;gg‘fdeﬁpll"Asua“.t_tg Reg]glsa};don 3(1)d&T4k°fthe ?eRCU”tliehs_ and %Cﬂa“gg Assats Lot | Dateandtime | Reserve| Incremental| EMD Amount &
I It 1 J\ arget Lompany oard or India (sSubstantial Acquisition O ares an aKeovers) neguiations, an | £ Fewt
gggﬁll' ?ﬂ ED‘E% b T;.IEDEEBD gg?ﬂd ﬁprliﬁé?éﬂzﬂ%zgl IME:; I:IEEJEDEEEI ﬁ?;-?ﬂ;ﬂl-;}nﬂe :*5. E?}Egﬁﬁ% 33/ subsequent amendments thereto (“SEBI SAST Regulations”) for acquisition of upto of Auction Price | Amount Submission process
ale eptem IE" ' r MO, ate ecembear ] ¢ MO DT June 27,84,600 Equity Shares of Rs.10/- each at an Offer Price of Rs. 46.54/- per equity share, :
23, 2021 and No. 19/2021 December 8, 2021 (the “MCA Circulars™) and other applicable Laws payable in cash, aggregating to Rs. 12,95,95,284/- (Rupees Twelve Crores Ninety Five Lotus Shopping| 08 February 2022 | INR 134 | INR 50 IINR 10 Crose
and Regulations, approval of the members of Smartlink Heldings Limited (*Company”) was Lakhs Ninety Five Thousand Two Hundred and Eighty Four Only) representing 26% of Mall - from 03:00 PMta | crore | Lakhs {refer asset sale
sought through a Postal Ballot (only through remote e-voting) on the resclution set out in the the issued, subscribed, paid up and voting capital Hulshekara, | 05:00 PM (with process
MNotice of the Postal Ballot dated December 10, 2021 ("Postal Ballot Notice”). Name of the Acquirer Dynamic Services & Security Limited Mangalore, | unlimited extsrision memarandum)
Name of the Manager to the Offer| Finshore Management Services Limited Ramateka. of 9 ming)

Mr. Shivaram Bhat, Fracticing Company Secretary (CF 7853), who was appointed as the
scrutinizer carried out the scrutiny of the electronic votes received upto January 14, 2022 tll
5 p.m. (IST), being the last date for the evoting, and submitted his report on January 15, 2022.
Based on the Scrutinizer's report, the results of the Postal E-alla::! are as under:

Plaasa rafer Tenms & Conditons of E-auction and submission of Exprassion of Inferest
{Eol}, provided under Eol process document and 1he Aszet Sale Procoss Memorandum
on the website of the corporate deblor hitp:flotusshoppingcentres.in. Alternatively,
details will also be made available on hitps:inchauction, auctiontiger.net - E-Auction

Members of the Committee of
Independent Directors (IDC)

Mr. Hitesh Dungarshibhai Vora — Chairman
Mr. Akash Tak - Member

Mr. Anand Mishra - Member

Mr. Mukul Jain — Member

51, HESDJU’IIDH 'I'ype |;|f Nu cur N;g of |'~,i.;| of =5 qf -.,rg|35 ot of -,,.-.;|14_=,5. IDC Member’s relationship with| All the members of the IDC are Directors of the Target Company. Except for being wehsite,
Mo, Resolution Voles |Votes in| Votes | in favour against the_ Target Company (Director,| Directors of the Target Company, they have no other relationship with the Target
' Polled | favour |against on voles | on voles Egrl‘létr\a'cf?raerlggoon\':ﬂﬁs i?:gyother Company. You may write to ma a LO.Lotus@in.gt.com for any further details or charification in this
g ‘ ard.
! ! 1 ! ! i _p'j}“ﬁ!j P D.”ﬁd. Trading in the Equity Shares/other| None of the IDC members have traded in the Equity Shares of the Target Company e Sanjay Kumar Mighra,

1, |Appointmeant of M/s| Ordinary 7005432(7005369) 63 94,9991 0.0005 securities of the Target Company| during 12 months prior to the date of the Public Announcement of the Offer on 18th Date - 18 January 2022 (IBEIIPA-0010P-PO1047/2017-2018/11730)
Shridhar & Associates, Resolution ' by IDC Members October, 2021 Place : Mumbai Liguidator of Lotus Shopping Centres
Chartered Accountants (ICAl IDC  Member’s  relationship| None of the IDC members holds any contracts nor have any relationship with the Private Limited (In Liguidation)

Firm Registration Number; ‘é"ith. tsh}f Acq“irerds (Ddirecﬁm' Acquirer Registerad address:
: quity Shares owned, and other s
134427W) as Statutory contract/relationship), if any. [ Coemplex, 4C-1605,

Auditors of the Company 1o

None of the IDC members have traded in equity shares of the Acquirer.
fill Casual "-.-"amnrg,,- quity q

Trading in the Equity Shares/other
securities of the Acquirer by IDC

Members

Recommendation on Open Offer,
as to whether the Offer, is or is
not, fair and reasonable

LHSME!'Q Ehmdup'i".l'us! Mumha:—-ﬂﬂﬂﬂ?ﬂ

Based on the report of the Scrutinizer, the resolution set out in the Postal Ballot Notice stands
duly approved by the members with effect from January 14, 2022 in accordance with the
provisions of Secretarial Standards 2. The Postal Ballot result along with Scrutinizer's repon

Based on the review, IDC Members believe that the Offer is fair and reasonable and in
line with the SEBI SAST Regulations.

THE SINGARENI COLLIERIES COMPANY LIMITED

..

. : : A Government Company)
have been posted on the website of the Company at www.smartlinkholdings.com and also i i i i i : L
: St i ! oy Disclosure of Voting Pattern of All the IDC members unanimously voted in favour of recommending the open offer “" R.0: KOTHAGUDEM - 507101 Tf‘la“qﬂ“
communicated to BSE Limited and National Stock Exchange of India Limited where the A
th ti hich th l.
equity shares of the Company are listed. offer propocal was discussed | T E-PROCUREMENT TENDER NOTICE
y . ey . Tenders have besn published for te following Services | Matesial Procaremest thraugh epencarement
For Smartlink Holdings Limited Summary of reasons for IDC Members have reviewed plasiorm. For detailz, pleass visit hitps:/ lendertetangana.gewin - or - bipewenw. scclmmas com
Sd/- recommendation a. Public Announcement (PA) dated 18th October, 2021 NIT/Enquiry Wo.. Descriplion [ Subject - Last dabe and lime for Submission of bid[s]
Place : Verna-Goa UrjitaDamle E DDS:}'E‘;Z%%%:—::E drgtee”(; éazs&g\t;:rl]:sﬁ:rd;onﬁeth October, 2021 E032100383 - Procurement of N-85 masks on R basis for 8 penod of 1 year to bsa SCCL
Date :January 15, 2022 Company Secrelary & Compliance Officer d. SEBI observation letter dated 11th January, 2022 Hospitals - 18-01-2022- 17:00 Hrs.
' - E0 2100378- Project Managernent Consullancy (PMC) Services for Z300Wp# (DC] capacity
e. Letter of Offer (LOF) dated 12th January, 2022 Fioating 5ok 1 : ol
. . ingg Sodar Powier Plan o Loser Marssr Dam, Karimnagar far 2 years panod - 22-01-2022-
Based on review of the above documents the members of the IDC are of the view 17:00 Hrs
no)c P mﬂmp TE:HMIEE LIHITED that thg offer price is in line with the parameters prescribed by SEBI in the SEBI SAST E'l-.:ﬂ'lﬂlﬁlﬂ'l- Procurament of Calcian Niatz Melt for usa i SMS Support et af
Fl Regd Office : Tth Floor, "My Home Twitza®, Hyderabad Knowledge Regulations. magLA ripd of 24 - 31-01-2022-10;30 Hrs. '
mwnﬁu-mﬂmz Fax: 040-86228383 - ggﬁs"grgfitfhaen'y“depe“de”t | None ES?:“E&E?E“&E‘EEEEE!F uidrlr-:ul.“.-::iaaga ;:ls-::l]rz ElEr.!r: ‘.hrll:igl' Tanger Gum Reverse
EIH L31909TG1899PLC03 2184 4 Auction - 31-01-2022-17.00 Hrs.
Any other matter to the None E042 100368~ Procurement of §G Wire Chaln Link Fence on A basis for a pariod of two years,
UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE highlighted o use at all Areas of SCOL, through Tender-Cum-Reverss Auction - 31-01-2022-17:00 Hrs.
QUARTER AND NINE MONTHS ENDED 31 DECEMEBER 2021 To the best of our knowledge and belief, after making proper enquiry, the information contained or accompanying E042100380- Frocurameant of variaus types of Survey Drawing Materials on RC basis for bwa
Al emounts in laihs, except for EPS this statement is, in all material respect, true and correct and not misleading, whether by omission of any information years against Dpen anguiry - 31-01-2022-17:00 Hrs.
. . . . . . L | i i
Thres Months ended [ m anded ’f.l’ll‘l*ﬂ E;gjraeﬁr(\)/\gze, and includes all the information required to be disclosed by the Target Company under the SEBI SAST Eﬂfﬁigﬂaﬂ'zmgﬂ-ﬁgﬁg?ngl?hﬁﬁ@:gq;g:?llf:l-?dilﬁrr?:lgﬁfE?Zi‘llﬁﬂajsg-[‘l?ﬁ?ﬂkﬁuﬁ:ﬂ
Paricuars ' 31-Dec-21 m 31-Dec-20 31-Dec-1 | HM“ 31-Mar-21 : F d on behalf of the C ittee of Ind dent Direct ; ED42100385- Procuremert of G5 Wahves and CI MRS an RC hasis for a period af 2 vears fo use
Unaudited Unaudited Unaudited Unaudited Unaudited Audited or and on behall of the Lommitiee ot Independent Lirectors o at all Araas of SCCL throwgh Tender-Cum-Revarse Auction - 31-01-2022-17:00 Hrs.
Totai Income 395869 392953 2778.17 1148007 | 7,70262 | 10,735.15 Mehalt TScinology Himite General Manager (Material Procurement)
Net proft / (loes) for the pariod / year (befone ek r Lt . o Place: Jaipur Hitesh Dungarshibhai Vora NIT/Enguiry Mo.- Descripfion | Subject / Estimated Contract Vake - Last dale and fime far Submissim of bidis)
e gt e MO 0097 (U339 SS01 | (0050 (60886) | oo 17 e 20 Chamon or 1] |G 32,01 e s s o oot v
hel proft [ (loss) for the period [ year (before SC Community only are eligible™) | Third call}- Rs. 92,38, 769/~ 27-01-2022- 4:30 PM.
tax and after axceplional item) 21168 16087 (143.35) 54501 | (BOO.SO) | (908.86) General Manager (Civil)
Nel profit / (loas) for the period | year (afler PR/2021-22/MP/CYL/GT
tax and exceptional ftem) 21169 16038 (143.54) 54440 | (80132) (915.08) DIPR Mo 2573-PR/CL-AGENCY/ADVT/1/2021-22, Dt 17-01-2022
Total comprehensive income / (loss) for the
ﬂhify-[mﬂw profil | (loss) for the ~\ HEXA TRADEX LIMITED
poriod [ year | tax) and other CIN - L51101UP2010PLC042382
comprehensive income / (loss){after tax)] 17373 12343 (131.55) 46837 | (B81.31)| (961.13) HEX.H Regd. Office : A-1, UPSIDC Indl. Area, Nandgaon Road, Kosi Kalan, Distt. Mathura (U.P.)-281403
Eguity H-IEE:;IH 318156 317382 315588 3,181.56 3,155 3,155.88 B Corp. Office : Jindal Centre,12, Bhikaiji Cama Place, New Delhi- 110066
Other equity uding revaluabion reserve as
Shown in the Balance Sheel of previous year) 298534 2683730 222165 2968534 | 222185 | 2,138.21 EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2021
Eamings Per Share (EPS) Mot annualised Annualised (% Lakhs)
Basic samings per share of Rs. 2 sach 0.13 | (008 0.34 | (051)| 58) .
Ollutad eamings per of Rs. 2+ » 0.13) —— {UW{ 93¢ | jﬂ‘?} * -96) S. | Particulars Quarter ended Standalo:l?ne months ended | Year ended Quarter ended consonda:\lei:e months ended | Year ended
Key numbers of Standalone Financial Resuits No. -
Purtioulers Three Months ended ~ Mine months ended Year ended)| 31.12.2021| 30.09.2021| 31.12.2020| 31.12.2021| 31.12.2020 31.03.2021 31.12.2021| 30.09.2021| 31.12.2020 31.12.2021 31.12.2020 31.03.2021
31-Dec-21 30-Sep-21 31-Dec-20 31-Dec-21 31-Dec-20 31-Mar-21 Unaudited| Unaudited| Unaudited| Unaudited( Unaudited Audited | Unaudited| Unaudited Unaudited Unaudited| Unaudited  Audited
Unsudited Unaudited Unsudited Unaudiied |Unsudited Audiied | 1. | Total income from operations k 0.89 - 0.89 0.27 0.92 9.53 8.54 9.41 326§  28.94 38.54
Total income 324872 288309 235615 8,007.37 | 627407 8,784.58 2. | Net profit/(loss) before tax (7007)  (54.88)|  (4822)| (183.00) (143.89) (186.02) (1,342.86] (1,721.15)|  567.93 (3080.22] 88260  999.85
bt / for the penod /
prof / (loss) for the penod | year (before 3. | Net profiti(loss) after tax (5266)  (40.73)|  (36.10) (136.80)| (107.69) (137.64)  (929.64] (1,348.32)| 55330 (223824] 88589  951.88
tax and afier axceptional “‘.1‘1’ 29260 13288 1.57 28 | (20641) (18142) 4. | Total comprehensive income [Comprising profit/(loss)
1:!.: proft / (loss] for the period / year (afier S QY | p—" N P (after tax) and other comprehensive income (after tax)] | (14,769.84)| 57.440.74| 2867058 7277051 56,769.60 9020494 (1137400] 61,840.01| 3355451 86.94361 65331.14 97.716.39
and exceptonal ftem) . | (208.41) | (184.55) 5. | Equity share capital 110491 110491 110491 1,10491] 1,104.91 110491  1,104.91 10491 110491 1,104.91 1,10491 1,104.91
i ; 6. | Other equity 187,862.99| 81,567.14| 115,092.48 207,383.00 88,054.08 120,439.33
1). The above & an sxiract of the Unaudited Cuarier and Nine Months snded 31 December 2021 Consolidated and
Standaione Financial Resulls fled with the Sicck Exchanges under Regulation 33 of the SEBI (Listing Obligation and 7. | Earnings per share (of ¥ 2/- each)
Discicsure Requirements) Regulafions, 2015. The full format of the Unaudited Consolidated and Standalone Financial (1) Basic (0.10)* (0.07)* (0.07)* (0.25)* (0.19)* (0.25) (1.68)1 (2.44)* 1.00 (4.05) 1.607 1.72
Resuls are avaiable 5t Company’s website www.maschip.com and BSE websites. (scrip code 532407). (2) Diluted 010  (0.07)* .07 (025  (0.19)" (0.25) (1.68)]  (2.44)" 1.00 (4.05) 1,601 172
2). The Unaudited Consolidated and Standalone Financial Results are prapared in accordance with the Indian Accounting *Not Annualised
Standards (Ind AS) as prescribad under Section 133 of the Companies Act, 2013 (e Acl’) mad with relevant rules Note:
thereunder, ofher accounting principles generally accepted in India and reguiations issued by the Securities and Exchange 1. The above is an extract of the detailed format of quarterly/nine months/annual financial results filed with the stock exchanges under regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Boand of india ("SEBI). Regulations, 2015. The full format of the quarterly/nine months /annual financial results are available on the websites of the stock exchanges, www.nseindia.com, www.bseindia.com and on the Company's
3). The Unsudited Consolidated and Standslons Financial Resulls for the Mine months and Cuarter anded 31 Dacembar website, www.hexatradex.com.
2021 have been reviewsd and recommendad by the Audit Committes and approved by the Board of Directors at their By Order of the Board
meetings held on 17 January 2022, The statutory suditors have camied out review of these Consalidated and Standalone For Hexa Tradex Limited
Financial Results and have issued an unmodified report on these results. Sd-
Sd/- Rajeev Goyal
Place Hyderabac Venkata Sudhakar Simhadr Place: New Delhi Director
Date: “wr 2022 MD & CED Date: January 17,2022 DIN:07003755

Ahmedabad

financialexp.epapr.in
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MEHAI TECHNOLOGY LIMITED

Registered Office: B-40, Sudarshanpura Industrial Area (extension), Jaipur-302006, Rajasthan India
Corporate Identification Number (CIN): L74110RJ2013PLC066946

Tel: 0141-2212101; Email: mehai.technology@gmail.com ; Website: www.mehaitech.co.in

Recommendations of the Committee of Independent Directors
referred to as “Target Company”) in relation to the Open Offer (“Offer”) made by Dynamic Services & Security Limited
(hereinafter referred to as “Acquirer”), to the public shareholders of the Target Company under Regulation 3(1) and
4 of Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as
amended (hereinafter referred to as “SEBI SAST Regulations”)

of Mehai Technology Limited (hereinafter,

Date 17th January, 2022

Name of the Target Company

Mehai Technology Limited

Details of the Offer pertaining to
Target Company

This Offer is being made pursuant to Regulation 3(1) & 4 of the Securities and Exchangg
Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and

subsequent amendments thereto (“SEBI SAST Regulations”) for acquisition of upto
27,84,600 Equity Shares of Rs.10/- each at an Offer Price of Rs. 46.54/- per equity share
payable in cash, aggregating to Rs. 12,95,95,284/- (Rupees Twelve Crores Ninety Five
Lakhs Ninety Five Thousand Two Hundred and Eighty Four Only) representing 26% of
the issued, subscribed, paid up and voting capital

Name of the Acquirer

Dynamic Services & Security Limited

Name of the Manager to the Offer

Finshore Management Services Limited

OSBI

Jeaid At EgFEE e, g w22 96, \EE agdl-gee
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O HRTEA! . SBIGITC/NWEC/21-22/814 il 23.12.2021 1 5.
Afiz-7a AT 17.01.2022 T F F I https:/iwww.sbi.co.in T1

Members of the Committee of
Independent Directors (IDC)

Mr. Hitesh Dungarshibhai Vora — Chairman

Mr. Akash Tak - Member
Mr. Anand Mishra - Member
Mr. Mukul Jain — Member

IDC Member’s relationship with
the Target Company (Director,
Equity Shares owned, and other
contract/relationship), if any.

All the members of the IDC are Directors of the Target Company. Except for being
Directors of the Target Company, they have no other relationship with the Target

Company.

Trading in the Equity Shares/other
securities of the Target Company
by IDC Members

None of the IDC members have traded in the Equity Shares of the Target Company
during 12 months prior to the date of the Public Announcement of the Offer on 18th

October, 2021

htl‘.ps Hbank.sbi T¢ F"m‘rfﬁa g "‘rrrl‘f-]  d-utaeHe vl gl

RT: ;HT L] ERIER )/ - 30 SRS
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2021/2022/816 T2 27.12.2021 & 2 =9 oy o ufows Rk

IDC  Member’s  relationship
with the Acquirers (Director,
Equity Shares owned, and other
contract/relationship), if any.

None of the IDC members holds any contracts nor have any relationship with the

Acquirer

Trading in the Equity Shares/other
securities of the Acquirer by IDC
Members

None of the IDC members have traded in equity shares of the Acquirer.

Recommendation on Open Offer,
as to whether the Offer, is or is
not, fair and reasonable

Based on the review, IDC Members believe that the Offer is fair and reasonable and in

line with the SEBI SAST Regulations.

Disclosure of Voting Pattern of
the meeting in which the open
| offer proposal was discussed

Summary of reasons for
recommendation

All the IDC members unanimously voted in favour of recommending the open offer

proposal.

| IDC Members have reviewed
a. Public Announcement (PA) dated 18th October, 2021
b. Detailed Public Statement (DPS) published on 26th October, 2021
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- A WETHEEE e. Letter of Offer (LOF) dated 12th January, 2022
fafar. sl i PO i o Based on review of the above documents the members of the IDC are of the view
: 17.01.2022 eI il that the offer price is in line with the parameters prescribed by SEBI in the SEBI SAST|
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°SBI Details of the Independent None
Advisors, if any
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Eﬂ%ﬂ‘ﬁ To the best of our knowledge and belief, after making proper enquiry, the information contained or accompanying
3 this statement is, in all material respect, true and correct and not misleading, whether by omission of any information
31 FifarTEe SAP detast @t 3 e 3 srafE & forg i & Ao & or otherwise, and includes all the information required to be disclosed by the Target Company under the SEBI SAST
SAP gfiferdt sl s
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Place: Jaipur

For and on behalf of the Committee of Independent Directors of|

Mehai Technology Limited

Hitesh Dungarshibhai Vora

www . readwhere. com
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Further Public Offer:

Issue Opens On: 18" January, 2022(Tuesday)

Issue Closes On: 20* January, 2022 (Thursday)
Issue Size (Amt): T 1500.00 Lakhs

Issue Price: T 125/-
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Bid Lot: 1000 Equity Shares

Category Equity Shares (Number)

 mm 60,000
NIl 5,70,000

RN | 570,000
Total 12,00,000
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Registered Office: B-40, Sudarshanpura Industrial Area (extension), Jaipur-302006, Rajasthan India
Corporate Identification Number (CIN): L74110RJ2013PLC066946

Tel: 0141-2212101; Email: mehai.technology@gmail.com ; Website: www.mehaitech.co.in

Recommendations of the Committee of Independent Directors (“IDC”) of Mehai Technology Limited (hereinafter
referred to as “Target Company”) in relation to the Open Offer (“Offer”) made by Dynamic Services & Security Limited
(hereinafter referred to as “Acquirer”), to the public shareholders of the Target Company under Regulation 3(1) and
4 of Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as
amended (hereinafter referred to as “SEBI SAST Regulations”)

Date

17th January, 2022

Name of the Target Company

Mehai Technology Limited

Details of the Offer pertaining to

This Offer is being made pursuant to Regulation 3(1) & 4 of the Securities and Exchange
Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and
subsequent amendments thereto (“SEBI SAST Regulations”) for acquisition of upto
27,84,600 Equity Shares of Rs.10/- each at an Offer Price of Rs. 46.54/- per equity share,
payable in cash, aggregating to Rs. 12,95,95,284/- (Rupees Twelve Crores Ninety Five
Lakhs Ninety Five Thousand Two Hundred and Eighty Four Only) representing 26% of
the issued, subscribed, paid up and voting capital

Dynamic Services & Security Limited

Finshore Management Services Limited

Mr. Akash Tak - Member
Mr. Anand Mishra - Member
Mr. Mukul Jain — Member

Mr. Hitesh Dungarshibhai Vora — Chairman

IDC Member’s relationship with
the Target Company (Director,
Equity Shares owned, and other | Company.
contract/relationship), if any.

All the members of the IDC are Directors of the Target Company. Except for being
Directors of the Target Company, they have no other relationship with the Target

Trading in the Equity Shares/other
securities of the Target Company

October, 2021

None of the IDC members have traded in the Equity Shares of the Target Company
during 12 months prior to the date of the Public Announcement of the Offer on 18th

Equity Shares owned, and other

relationship

None of the IDC members holds any contracts nor have any relationship with the
with the Acquirers (Director, | Acquirer

m as & QRR- aﬁ by IDC Members
B9 919 BT RITHI B T |fioc  Member:
TIehe 884 DU A 878 SW
B E'R'S[_C' o= an aﬁ' e{d-||q<.-|| contract/relationship), if any.
%| é%DT 35 %IQ 930 6@ bl Members
IR FTUEH <l Uletel ehall!

3GEt AT (780) :- ST MR
D B 797 / 808 BT B
el el SRIeh? bl TRIIC
s 767 W A b 760
IH Tb sl DI JHTE 2.

g A Ul SFegien
eI 3ik SeoRede disee &b
Hicies &1 s Ae: - fEhoerR
/ & / ot www.nikhilbhatt.in

Trading in the Equity Shares/other
securities of the Acquirer by IDC

None of the IDC members have traded in equity shares of the Acquirer.

Recommendation on Open Offer,
as to whether the Offer, is or is
not, fair and reasonable

Based on the review, IDC Members believe that the Offer is fair and reasonable and in
line with the SEBI SAST Regulations.

Disclosure of Voting Pattern of
the meeting in which the open
offer proposal was discussed

proposal.

All the IDC members unanimously voted in favour of recommending the open offer

Summary of reasons for
recommendation

IDC Members have reviewed

a. Public Announcement (PA) dated 18th October, 2021

b. Detailed Public Statement (DPS) published on 26th October, 2021

c. Draft Letter of Offer dated 2nd November, 2021

d. SEBI observation letter dated 11th January, 2022

e. Letter of Offer (LOF) dated 12th January, 2022

Based on review of the above documents the members of the IDC are of the view
that the offer price is in line with the parameters prescribed by SEBI in the SEBI SAST

Regulations.
Details of the Independent None
Advisors, if any
Any other matter to the None
highlighted

b ... Regulations
S B @ o A ke |
B A Ul ’RiiT JeTsdbR Br

ﬁﬂ‘ | Place: Jaipur

To the best of our knowledge and belief, after making proper enquiry, the information contained or accompanying
this statement is, in all material respect, true and correct and not misleading, whether by omission of any information
or otherwise, and includes all the information required to be disclosed by the Target Company under the SEBI SAST

For and on behalf of the Committee of Independent Directors of

Date: 17* January, 2022

Mehai Technology Limited

Hitesh Dungarshibhai Vora
Chairman of IDC
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PUBLIC NOTICE
By this Notice, Public in general is informed that
Late Mrs. Rekha Mulji Karia, member of the
Sai Aradhana Shantinagar C. H. S. Ltd. and co-
owner of Flat No. C-67/203, Sector - IX, Shanti
Nagar, Mira Road, Thane, died intestate on
25/06/2001. Mr. Muljibhai Popatlal Karia, Mrs.
Smita Ajit Thakkar & Mr. Ujesh Muljibhai Karia,
legal heirs of the deceased released their
undivided share in respect of the 50% undivided
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MEHAI TECHNOLOGY LIMITED ﬂq a-ra-[ I FEACONERS 211 Seid T g 319 YehR BEATaid Biies.
Registered Office: B-40, Sudarshanpura Industrial Area (extension), Jaipur-302006, Rajasthan India ?ﬂﬁlﬁtltﬂ?ﬁ?'s W =7 ?R@'cﬁ ?r'lﬂ"'h ?:"IT‘TI"JTI'H m ‘F'!é FTEAT EF‘Fﬁ 3.%1_" ﬁ'&lﬁg m ‘Ef qrT
c te Identification Number (CIN): L74110RJ2013PLC066946 [ S HE 2 =% 23(%3) = . N ’ .
TeI:0141-22l;lrgf;r:r:ail:err:\eht:i‘.t::hn:;zg:é)gmaiI.com;Website: www.mehaitech.co.in é‘ W REI Y g 3[ 3}” TE GIEETE huAT 3'%??" i%‘Sh\:lé.g, RIEESIRIFIL] .\‘H'HC’JQ'?«H <hIUTCZTal HIAHId ﬁﬁ, m@":@ﬁ fopar 3l
Recommendations of the Committee of Independent Directors (“IDC”) of Mehai Technology Limited (hereinafter YR (MU T HIhINIdIS ITeadl 3at hIala!) BEdiaul Hvend Jfdee Hvend Jd 8.
referred to as “Target Company”) in relation to the Open Offer (“Offer”) made by Dynamic Services & Security Limited 9 fTor: Ea_s; WW fe arforeTht
(hereinafter referred to as “Acquirer”), to the public shareholders of the Target Company under Regulation 3(1) and a‘ . - ‘. m ’
4 of Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as faieR: £¢.0%.303% Rt EIEATE ol giean fefies

amended (hereinafter referred to as “SEBI SAST Regulations”)

™

Date 17th January, 2022 L L >
Name of the Target Company Mehai Technology Limited Bsm—.-ﬁ
Details of the Offer pertaining to | This Offer is being made pursuant to Regulation 3(1) & 4 of the Securities and Exchange A e RQN
Target Company Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and
subsequent amendments thereto (“SEBI SAST Regulations”) for acquisition of upto
27,84,600 Equity Shares of Rs.10/- each at an Offer Price of Rs. 46.54/- per equity share,
payable in cash, aggregating to Rs. 12,95,95,284/- (Rupees Twelve Crores Ninety Five ﬁT&lﬁl‘ll? - TR 0 oTHTT R Qc%‘ﬂ@'@ﬁo 3IR&39
Lakhs Ninety Five Thousand Two Hundred and Eighty Four Only) representing 26% of SRR STl WE@N RSt BER i r
the issued, subscribed, paid up and voting capital . F¥oR, ¥ ! q”[g:‘[ T, (), Gk - o0 ouc. SAN I R@N
. —— —— W : (R2-3%) 38R Bofo ¢ Had : (R2-33) IERL &oLY
Name of the Acquirer Dynamic Services & Security Limited é A investors@bhansaliabs.com W www.bhansaliabs.com
. " — -Hd: investors@bhansaliabs.com ® : www.bhansaliabs.com
Name of the Manager to the Offer | Finshore Management Services Limited
Members of the Committee of | Mr. Hitesh Dungarshibhai Vora — Chairman o S
independent Directors(IDC) | Mr. Akash Tak - Member forad) fomrel o7iftr TSATEIaTe! TaaA @ b STt fair fepater faemor
Mr. Anand Mishra - Member
: : : Mr. Mukul Jain — Member : : (% @rEm) (wﬁfﬁmmwﬁ@sj)
IDC Member’s relationship with | All the members of the IDC are Directors of the Target Company. Except for being .
the Target Company (Director, | Directors of the Target Company, they have no other relationship with the Target E=ES qaaﬁﬁr
Equity Shares owned, and other | Company. . . - . . .
contract/relationship), if any. e. aaforet mﬁ?ﬁ formmgr mﬁv’ﬁ TSATE mﬁ?ﬁ ey mﬁ?-ﬁ femmgr xruﬁv’ﬂ TSHTET mﬁ?-ﬁ ey
Trading in the Equity Shares/other | None of the IDC members have traded in the Equity Shares of the Target Company . 3L SR, 2032 | 3L TR, 032 | 3BAR, 030 | 3R, 2032 | 32 T, 2038 | 32 &K, 2030
securities of the Target Company | during 12 months prior to the date of the Public Announcement of the Offer on 18th aﬁ’@mﬁ@a aﬁ’@w&@a am aﬁ’@mﬁ@a aﬁamﬁ@a aﬁ'@mﬁa”m
by IDC Members October, 2021
IDC Member’s  relationship | None of the IDC members holds any contracts nor have any relationship with the g | Shuedres Tpu Hege ¥0,300.%¥Y 2,%,¢4R%3.43 ¥L,4R¥.3% ¥0,300.¥Y R,8%,4R%3.¢% ¥L,4R%.3%
By e e oy | Acauirer G §,8%¢ 30 219,088 3% $,3819.34 §,2%¢.30 R1,085.33 $,381.34
contract/relationship), if any. 3 WW(Wﬁqﬂé)(i-?) 3¥,24R.%4 R¥,LR9.88% ¥2%,8R9.0% 3%,24R.2Y4 R¥,(R9.8% ¥2%,2R9.0%
'Sl'gac(lijlrr:ugelg tor:‘eti?au/i\thsuf:?gfsé;)tlh;Cr None of the IDC members have traded in equity shares of the Acquirer. ¥ TR 3T §2%.4% 2, XYY 95 R8¢.0% §£2%.4% 2, ¥4 Y. 9§ 28¢.0%
Members Y | ST GO S (3+%) 3¥,90¢.9¥ RE,¢R.3Y ¥2,384.%0 3¥,00%.0% RE,3¢R.30 ¥,R%4.%0
Recommendation on Open Offer, | Based on the review, IDC Members believe that the Offer is fair and reasonable and in 3 MWWWWW&WWW 20,938.¢8 3§,80¢.0¢ 2¢,30%.40 20,236.¢8 3§,80¢.9¢ 2¢,30%.40
as to whether the Offer, is or is | line with the SEBI SAST Regulations.
not, fair and reasonable © | TR TR fedos TH 9,484 38 R1,833.8% 23,804.0¢ 9,492.%Y R9,898.%0 23,83%.%¢
stclosurhg ofVoh;!ghP:ﬁtem of All the IIDC members unanimously voted in favour of recommending the open offer ¢ AT U FTedes T ST foret & o STHTHRYT SreaT Y,4EY.3§ R9,§33.8R 23,804.9¢ 9,498.%¥Y 9,898.R0 23,83%.%¢
e meeting in which the open proposal.
offer proposal was discussed R SINIEREaN v SERLIENER R (PremTarefidr T
Summary of reasons for IDC Members have reviewed (FURR) 3 SR GG Ieq (IR Te) 9,440.40 RY9,8¥3.8% R3,804.%¥% ©,448.¢% RV,8CR.2% 23,8%R.0%
recommendation a. Public Announcement (PA) dated 18th October, 2021 o | WU FTeiel GHHIM Hisad (3 29/~ TAH o o o o o o
b. Detailed Public Statement (DPS) published on 26th October, 2021 ! - ( AR ) 284808 284808 284808 284808 3,848.08% 284808
c. Draft Letter of Offer dated 2nd November, 2021 2R W REE RRCA RE
d. SEBI observation letter dated 11th January, 2022 (AT aiea @I diedserd araecaryH o) - - - - - -
e. Letter of Offer (LOF) dated 12th January, 2022 e
Based on review of the above documents the members of the IDC are of the view &R | Wfer T fifeseha ( %2/-) (Wﬂﬂ?ﬁ)
that the offer price is in line with the parameters prescribed by SEBI in the SEBI SAST Waﬂm ¥.4§ 2&.88 ¢.Ro ¥. 4§ R&.8¢ ¢.RR
Regulations. -
Details of the Independent None ' e . o : . . : . .
Advisors, if any 9. R fetel faror & [t (e siifeerier afs feRaiior RePRIRFEH) Wi, 2094 Adidt AR 33 icid e Tateioridrs HIeR RO 3Meiedl 39 R, 2039 sl Aoetel! et femTeT amfor
Any other matter to the None THTE! ATATATSIY eI Mffen frreepsiey Tt JMfoT e faaRur a1ms, dvdwirea fora fommet T =rasmTel et wiguf vrey oz www.bhansaliabs.com BT HeRIESTaR 3707 Sre) dhuiter T
highlighted

NG PRUAT 3fTetet AT T STTHS ST HehaeIwler (www.bseindia.com) 3T et Teid Tarieiet 311t $fSaTea Haha@TeR (www.nseindia.com ) TR RO 3efe] 3718
2. & e frauid JRIEade oIRaTRIeT AR Pel Bl ST T FoTeld HedM el e 99 JHaR], 0T I AT Seiel 3R, il e & e srmsfen
FeSTAR(IndAS ), B BTRIET, 209 37T e 93 3 7eA FURT HeaTIAR MO SARY SRACTedT STR HFITTHTH ST e HiFe™d ST ifeTRISIAR TR aRUaTd 3fetel i
HeTeTs Hee™ i 10 TR, 20 Q2 Aol SN dheiedT d1€ dowmid Uty 3peT S8R (Z. 9/ - (900 % ) GRT SR emier efyd et 3R, UQd1 2. 9/ - I gef+i o).

To the best of our knowledge and belief, after making proper enquiry, the information contained or accompanying
this statement is, in all material respect, true and correct and not misleading, whether by omission of any information
or otherwise, and includes all the information required to be disclosed by the Target Company under the SEBI SAST
Regulations. 3.

For and on behalf of the Committee of Independent Directors of argrett gt Tifed fefiee wfr

Mehai Technology Limited 3/ -

. fo. . viwrett

Place: Jaipur Hitesh Dungarshibhai Vora foenTo: ﬁﬁé TS GATAH

Date: 17 January, 2022 Chairman of IDC
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BASIRHAT MUNICIPALITY
BASIRHAT, NORTH 24 PGNS
NIT No. 12 of 2021-22
Tenders are invited from bonafide
agencies for 31 Nos. of
Construction/Improvement works
within Basirhat Municipality. Last
Date of receipt of application for
Tender papers: 24.01.2022 up to
02:00 p.m. For details, visit:
www.basirhatmunicipality.in

Sd/- Chairperson
Basirhat Municipality

Office of the
Superintendent,

Vidyasagar S.G. Hospital,
Behala, Kolkata-700034
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© NAGALAND STATE LOTTERIES

Congratulations!

DEAR
PARROT EVENING

TICKET NO :
89H 54045
DRAW DATE :

07.12.2021

DRAW TIME :

08.00 PM

onwards ANUBRATA MONDAL

BIRBHUM - WEST BENGAL
TO KNOW HOW TO CLAIM PRIZE MONEY FOR WINNING TICKETS, CALL : 1800 103 6711 (TOLL FRE
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Sealed Tenders are invited
by Memo No. VSH/STORE/
550/2021-22, Dated
17.01.2022 from the
bonafide agencies for the
supply of Medicine for
Vidyasagar S. G. Hospital.
For details please contact
the office of the
undersigned or visit http://
www.wbhealth.gov.in/
vidyasagarsgh/
Sd/- Superintendent,

N.L.T No. 11 of 2021-2022
is invited by the Asstt.
Engineer, Quality Control
Sub-Division,
Berhampore,
Murshidabad. Last Date
and Time for collection of
Tender Paper:- 24.01.2022
up to 3.00 P.M (Offline), For
more detailed please
contact to the office of the
undersigned on any
working days.

Sd/- Assistant Engineer

Quality Control Sub-
Division

Office of The Assistant Engineer (Agri-Mech)
Ghatal (Agri-Mech) Sub Division
Kushpata::Ghatal::Paschim Medinipur
ABRIDGE TENDER NOTICE
Sealed separate Tenders are hereby invited against NIT-23 &
NIT-24 of 2021-22 by the AE (A-M), Ghatal (A-M) Sub Division
on behalf of the Governor of west Bengal for “Energisation of
Ranichak Major RLI Scheme under Core Sector Programme, J L
No: 213, Plot No: 3140, 3134 & Rewinding of 14 (Fourteen) Nos
of different type of Electro Motor of different RLI Scheme under
A.E(A-M) Ghatal(A-M) Sub Division within Midnapore (A-M)
Division. Last date of application 27.01.2022 up to 4 P.M. Details
of the same may be seen on the Notice Board of the office of
the undersigned on any working day during office hours.

Sd/- Assistant Engineer (Agri-Mech)
Ghatal (Agri-Mech) Sub Division
Ghatal, Paschim Medinipur

MEHAI TECHNOLOGY LIMITED

Registered Office: B-40, Sudarshanpura Industrial Area (extension), Jaipur-302006, Rajasthan India

Corporate Identification Number (CIN): L74110RJ2013PLC066946
Tel: 0141-2212101; Email: mehai.technology@gmail.com ; Website: www.mehaitech.co.in

Recommendations of the Committee of Independent Directors (“IDC”) of Mehai Technology Limited (hereinafter
referred to as “Target Company”) in relation to the Open Offer (“Offer”) made by Dynamic Services & Security Limited
(hereinafter referred to as “Acquirer”), to the public shareholders of the Target Company under Regulation 3(1) and
4 of Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as
amended (hereinafter referred to as “SEBI SAST Regulations”)

Date

17th January, 2022

Name of the Target Company

Mehai Technology Limited

Details of the Offer pertaining to
Target Company

This Offer is being made pursuant to Regulation 3(1) & 4 of the Securities and Exchange
Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and
subsequent amendments thereto (“SEBI SAST Regulations”) for acquisition of upto
27,84,600 Equity Shares of Rs.10/- each at an Offer Price of Rs. 46.54/- per equity share,
payable in cash, aggregating to Rs. 12,95,95,284/- (Rupees Twelve Crores Ninety Five
Lakhs Ninety Five Thousand Two Hundred and Eighty Four Only) representing 26% of
the issued, subscribed, paid up and voting capital

Name of the Acquirer

Dynamic Services & Security Limited

Name of the Manager to the Offer

Finshore Management Services Limited

Members of the Committee of
Independent Directors (IDC)

Mr. Hitesh Dungarshibhai Vora — Chairman
Mr. Akash Tak - Member

Mr. Anand Mishra - Member

Mr. Mukul Jain — Member

IDC Member’s relationship with
the Target Company (Director,
Equity Shares owned, and other
contract/relationship), if any.

All the members of the IDC are Directors of the Target Company. Except for being
Directors of the Target Company, they have no other relationship with the Target
Company.

Trading in the Equity Shares/other
securities of the Target Company
by IDC Members

None of the IDC members have traded in the Equity Shares of the Target Company
during 12 months prior to the date of the Public Announcement of the Offer on 18th
October, 2021

IDC Member’s  relationship
with the Acquirers (Director,

None of the IDC members holds any contracts nor have any relationship with the
Acquirer

Equity Shares owned, and other
contract/relationship), if any.

Vidyasagar S. G.

Trading in the Equity Shares/other
securities of the Acquirer by IDC
Members

Hospital, 24 Pgs (S)

None of the IDC members have traded in equity shares of the Acquirer.

GOVERNMENT OF WEST BENGAL

NIT NO. -12 of 2021-22
of E.E (A)

Recommendation on Open Offer,
as to whether the Offer, is or is
not, fair and reasonable

Based on the review, IDC Members believe that the Offer is fair and reasonable and in
line with the SEBI SAST Regulations.

Disclosure of Voting Pattern of
the meeting in which the open
offer proposal was discussed

Malda (A-l) Division, Malda
Separate Sealed Tenders are

All the IDC members unanimously voted in favour of recommending the open offer
proposal.

hereby invited by thc Executive
Engineer (A-1) Malda (A-I)
Division on behalf of the
Governor of W.B. from bonafied
working contractors for "Supply

Summary of reasons for
recommendation

IDC Members have reviewed

a. Public Announcement (PA) dated 18th October, 2021

b. Detailed Public Statement (DPS) published on 26th October, 2021

c. Draft Letter of Offer dated 2nd November, 2021

d. SEBI observation letter dated 11th January, 2022

e. Letter of Offer (LOF) dated 12th January, 2022

Based on review of the above documents the members of the IDC are of the view

Contractors having sufficient highlighted

of EIec_tncaI ltems & that the offer price is in line with the parameters prescribed by SEBI in the SEBI SAST
Submersible Motor-Pump Regulations.

spare parts for maintenance of Details of the Independent None

different M.I. installation under Advisors, if any

Malda (A-I) Division, Malda". Any other matter to the None

credential are eligible for the
above works. Last Date & Time
of application 24.01.2022 up

to 16.00 Hours. Further details Regulations.
will bc available from the office

of the undersigned.

Sd/- Executive Engineer(A-l) Place: Jaipur

Malda (A-l) Division, Malda Date: 17" January, 2022

To the best of our knowledge and belief, after making proper enquiry, the information contained or accompanying
this statement is, in all material respect, true and correct and not misleading, whether by omission of any information
or otherwise, and includes all the information required to be disclosed by the Target Company under the SEBI SAST

For and on behalf of the Committee of Independent Directors of
Mehai Technology Limited

Hitesh Dungarshibhai Vora
Chairman of IDC

@ Hooghly-Chinsurah Municipality
Mahendra Mitra Road, Pipulpati, PO & Dist.-Hooghly
Tel.: 2680-2899/2319, Telefax.: 2680-6092
Notice for invitation Tender
Tender Notice No- 06/HCM/Eng/2022 Dated-
17.01.2022 Memo No- 200/HCM/Eng/D.P
Sealed Tenders are invited from the experience and
reliable contractors for the repairing work of public toilet
near Tulapati Ghat under ward no.29, HCM, Under SBM
SUDA fund. Details information will be available from
Municipal office 17.01.2022 within 10.00 A.M upto
24.01.22 at 2.00 P.M. Purchase of Tender paper Dated
25.01.22 on 2 P.M & dropping date: 27.01.22 at 2.00
P.M. For details information please visit website-https:/

| wbtenders.gov.in
Sd/-Chairperson
Board of Administrators
Hooghly Chinsurah Municipality

@ Hooghly-Chinsurah Municipality
Mahendra Mitra Road, Pipulpati, PO & Dist.-Hooghly
Tel.: 2680-2899/2319, Telefax.: 2680-6092
Notice for invitation Tender
Tender Notice No- 04/HCM/Eng/2022 Dated-
17.01.2022 Memo No- 198 /[HCM/Eng/D.P
Sealed Tenders are invited from the experience and
reliable contractors for the repairing work of public toilet
near Satyapirtala under ward no.22, HCM, Under SBM
SUDA fund. Details information will be available from
Municipal office 17.01.2022 within 10.00 A.M upto
24.01.22 at 2.00 P.M. Purchase of Tender paper Dated
25.01.22 on 2 P.M & dropping date: 27.01.22 at 2.00
P.M. For details information please visit website-https:/

[ wbtenders.gov.in
Sd/-Chairperson
Board of Administrators
Hooghly Chinsurah Municipality
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